0A/350/1361/2017

Coram:

1.

CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

Date of Order: 30.11.2017

Hon’ble Manjula Das, Judicial Member
Hon ble Dr.(Ms.) Nandita Chatterjee, Admrmstrative Member

Sukdeb Marik, son of late. Durga Das Marik, aged about 45 years, residing at B.T
Marik Para Road, Post Office - Ichapore-Nawabganj, District — 24-Parganas
(North) Pin- 743144 and working to the post of Assistant Engineer (Quality

" Assurance) in the office of the Senior Quality Assurance Establishment {SQAE)

(Electronics), Commissariat Road, Post Office — Hastings, Kolkata - 700022.

Goutam Mukherjee, son of Shri Gajanan Mukherjee, aged about 39 years,
residing at 47, B.C Mukherjee Road, Post Office — Tribeni, District- Hooghly, Pin-
712503 and working to the post of Assnstant Englneer (Quality Assurance) in the
office of the Senior Quahty fAssurance Estabhshment (SQAE) (Electronics),

Commrssanat Road, Ewost Offlce Hastings, Kolkata 700022
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. PK Sarkar $on of,late Praqua Kumar Sarkarh aged ahout"48 tyears, residing at

- 16/4, P. Majumder Road, Post Offlce Haltu -Kolkata - 700078 and worklng to the

. Tapan Kumar -Bagdi, son of late Dhana,, au Bagdr

A
post of Assistant Engmeer (Quallty Assurance) in. the office of#the Senior Quality
Assurance Establushment (SQAE) (Electron'lcs‘)jrCommrssarlat“Road Post Office
Hastlngs Kolkata 700022 -
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4/A/ PadmaJBabuﬁj ‘Road, Bally,
Howrah Pm 711201 worklng .to the post of Assrstant Englneen(QA):ln the office
of the SQAE (Electromcs) Comm|ssar|at Road Post Office *=Hastings, Kolkata-
700022.% ‘i e 4
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. MV Ramkrlshna aged about 45 years, residingsat’ FIat‘No 119 ,)\/lltra Apartment

(Near Jagacha Tele Exchange) G.I.P. Colony, Santragachl Howrah Pin-711112
working to the*post of Assrstant Englneer (Quahty Assurance) in the office of the
Senior Quality Assurance Estabhshment (SQAE) (Electronncs) Commissariat Road,
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Union of India service through the Secretary, Ministry of Defence, Department of
Defence Production, New Delhi, Room No. 136, South Block, Nirman Bhawan, New
Delhi- 110011.

. The Directorate General of Quality Assurance (L), Government of India, Ministry of

Defence (DGQA), ‘G’ Block, Nirman Bhawan, New Delhi-110011.

The Secretary, Department of Personnel & Training (DoP&T), South Block, New
Delhi -110001.

The Addmonal Dnrector General of Quality Assurance (Electromcs) in the office of

Directorate General of Quality Assurance (DGQA) Organisation, Government of
India, Ministry of Defence (DGQA), ‘G’ Block, Nirman Bhawan, New Delhi-110011.




S. The Semor Quahty Assurance Offlcer in the office of Senior Quality Assurance
:'Establlshment (Electromcs) Kolkata, Government of india, Ministry of Defence,
Commlssarlat Road, DGQA Complex Hastings, Kolkata- 700022.
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6. Mr. AJay Chandan Asmstant Engineer (QA) posted in the office of Senior Quallty
" Assurance’ Establlshrnent (L), New Delhi-110001. :

7. Mrs K.Léayatri, Assistant Engineer (QA), posted in the office of Senior Quality
Assurance Establishment (L), New Delhi-110001. o

8. Mr. Satish Chandra, Assistant Engineer (QA), posted in the office of Senior Quality
Assurance Establishment (L), New Delhi-110001.

--Respondents
For the.App‘l»icant(s)l ; Mr. P.C Das, Counsel
» Ms. T. Maity, Counsel
For the Respondent(s) Mr. R. Halder: Coir:el
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Per Ms. Nandita Chattene\e\\Admlnlstratlveml\\/lember
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Ld. counsel forwboth endes;are bresent»
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2. It is seen from Annexure R'*‘4sto{the pl‘y.t}aﬁ e appllc w elf has, on
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09.10.2017, ‘requested the Respondent to. re.heve h|m4 from ﬁgp’st so as to
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obtam his. movement order'and:o Jom*the Qosttto whlo’h he has been tansferred.
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3. .Ld. counsel for%' the respondents oraily sgbmntswthat the appllcan t has joined
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his place of poétmg on‘%b‘ 1432047 to which he haSXbeen transferrec';'
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4. Ld. counsel fé}kthewapphcant also.admits.the saméaand gce, we dispose of
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the O.A No. 350/1361/223 :as bemg infruct ﬁous as"’*heea licant has already
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/Jolned 3 the post-which he 'has«been transferredf- ahd the cause of action does
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not remain. /ﬂ
5 The O.Ais disposed of accordingly. No costs. - ‘
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(Dr. Nandita Chatterjee) (Mahjula Das)
Member (A) - Member (J)
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